
 ’  Mess.  from  ८८.

 अध्यक्ष  महोदय
 :

 मैं  यहां कुछ  नवदीं  कहू

 सकता |

 श्री  राजनाथ  सोनकर  झा स्त्री  :  ऑफ

 कुछ  नहीं  कह  सकते  तो  हम  वाक  आउट

 करते  है
 ।

 बनारस  हिन्दु  यूनिवर्सिटी  जल

 रही  है  ...  (व्यवधान)  ...  कासी  विद्यापीठ

 भी  जलेगा,  सारे  बनारस  जलेगा  )

 12,27  hrs.

 Shri  Rajnath  Sonkar  Shastai  then  left
 the  House

 प्रो०  अर्जित  कुमार  मेहता  (समस्तीपुर):

 जो  मैंने  सबस्टेंटिव  मोशन  दिया  था  उस  को

 कया  हुआ  ?

 maa  महोदय  :  जब  तक  मैं  देखूंगा

 नहीं,  कुछ  नहीं  होगा  |

 न-न  (व्यदधान..

 mua  महोदय  :  हम  देख  रहे  है.

 SHRI  1.  MAYATHEVAR  (Dindiguf):
 ।  have  given  a  privilege  motion  ..**

 MR.  SPEAKER  :  Nothing  goes  पा

 record  without  my  permission.  You

 come  under  specific  rules.  You  have  the

 bad  habit  of  talking  only.

 listen.  I  have  requested  you  to  just  give  a

 You  do  not

 notice  under  the  rules  and  then  we  will

 discuss  it.

 SHRI  ५.  MAYATHEVAR:  I  have  given

 notice,

 MR.  SPEAKER :  ।  ‘ं5  not  proper,

 #*Not  recorded.

 AUGUST  24,  [983  Learce  of  Abs.  from  372.0

 Sitting  of  the  Hcuse
 12  28  hrs,

 COMMITTEE  ON  PRIVATE  MEMBERSਂ

 BILLS  AND  RESOLUTIONS

 Sixty-foorth  Report

 SHRI  ?.  ८.  SHAMANNA  (Bangalore

 South):  1a  to  present  the  Sixty-

 fourth  Report  (Hindi  and  English

 versions)  of  the  Committee  ०  Private

 Members’  Bills  and  Resolutions.

 COMMITTEE  ON  PAPERS  LAID  ON

 THE  TABLE

 Minutes

 SHRIMATI  KRISHNA  SAHI  :  (Begu-

 sarai)  1  beg  to  lay  on  the  Table  Minutes

 (Hindi  and  English  versions)  of  the  sittings
 of  the  Committee  on  papers  laid  on  the
 Table  relating  to  their  Fourteenth  Report.

 COMMITTEE  ON  PAPERS  LAID  ON

 THE  TABLE

 Fourteenth  Report

 SHRIMATI  KRISHNA  SAHI  (Begue

 58181) : 1 फट ]  36  to  present  the  Fourteenth

 Report  (Hindi  and  English  versions)  of

 the  Committee  on  Papers  laid  on  the

 Table.

 12.29  hrs,

 LEAVE  OF  ABSENCE  FROM  THE

 SITTINGS  OF  THE  HOUSE

 MR.  SPEAKER  :  The  Committee  on

 Absence  of  Members  from  the  Sittings  of

 the  House  in  their  Thirteenth  Report  have

 recommended  that  leave  of  absence  be

 granted  to  the  following  Members  for


